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 ‘tors  Report  thereon.  [Placed  cations  (Hindi  and  English  versions)
 in  Library,  SeeNo. LT-  893/91]  under  section  ७  0  the  Customs

 फिदा)  Report  of  the  Prathma  Bank,
 Maradabad,  forthe year  ended
 the31st March,  ”aआ  ,  together
 with  the  Accounts  and  Audi-
 tor’s  Report  thereon.  [Placed
 in  Library,  SeeNo.  LT-894/91]

 Act,  1962:-

 (i)  G.S.R.  539  (६)  published  in
 Gazette  of  Indiadated the  21st
 August,  1991  together  with  an
 explanatery  Notification  No.
 100/90-Cus.,  1991  dated  the
 20th  March,  1990.

 (Ixxiv)  Report  of  the  Nimar  Kshetriya
 Gramin  Bank,  Khargaan,  for  (ii)  G.S.R.  540  (६)  pu;blished  in
 theyearended  the31st  March,  Gazette of  Indiadated the  21st

 ष)

 (4)

 1991,  together  with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library,
 See  No.  LT-  895/91]

 Report  of  the  Vaishali  Kshet-
 riya  Gramin  Bank,  Muzaffar-
 pur,  for  the  year  ended  the
 31st  March,  1991,  together
 with  the  Accounts  and  Audi-
 tor’s  Report  thereon.  [Placed
 in  Library,  SeeNo.  LT-896/91]

 A  copy  of  the  Results  (Hindi  and
 English  versions)  of  the  Twenty

 August,  1991  together  with  an
 explanatry  memorandum
 making  certain  amendments
 to  the  Notification  No.  109/91-
 Cus.,  dated  the  25th  July,  1991.

 (ii)  G.S.R.  554  (६)  published  in
 Gazette  of  India  dated  the  30th
 August,  1991  together  with  an
 explanatry  memarandum
 making  certain  amendments
 to  the  Notification  No.  203/90-
 Cus.,  dated  the  21st  June,
 1990so  a0  exempt  four  more
 products  of  Nepalese  origin
 which  qualify  for  preferential

 First  Valuation  of  the  life  Insurance  entry  into  india
 from

 the  basic

 Corporation  of  India  as  on  the  31st  and  ausilliary  duties  of  cus-
 March,1991.[Placedin  Library,  See  toms.
 No.  LT-  897/91]

 A  copy  of  the  Report  (Hindi  and
 English  versions)  of  the  Comptrol-
 ler  and  Auditor  General  of  India  for
 the  year  ended  the  31st  March,
 1990  (No.  14  of  1991}—  Union
 Government  (Other  Autonomous
 Bodies)—Coffee  Board  under  ar-
 ticle  151  (1)  of  the  Constitution.

 (iv)  The  Custmos  Application
 (Form)  Regulation,  1991  pub-
 lished  in  Notification  No.G.S.R.
 599  (E)  in  Gazette  of  India
 dated  the  20th  September,
 1991  together  with  an  expla-
 natry  memorandum.  [Placed
 in  Library,  SeeNo. LT-  900/91}

 in  Li  ,  See  No.  LT-  )  |  Acopy  each  of  the  following  Notifi-
 Sasi  eran

 :2
 cation  (Hindi  and  English  versions)
 under  sub-section  (2)  of  section  38

 Notification  made  Customs  Act  1962  of  the  Central  Excises  and  Salt  Act,
 1944:-

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  RAMESH-  (i)  G.S.R.  536  (E)  published  in

 WAR  -  |  beg  to  lay  on  the  Table—  Gazetteof  indiadatedthe  19th
 August,  1991  together  with  an

 (1)  |  Acopy  each  of  the  following  Notifi-  explanatory  memorandum
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 making  certain  amendments
 to  the  Notification No.  53/91-
 CE  dated  the  25th  July,  1991.

 (i)  The  Central Excise  (Seventh
 Amendment) Rules,  1991  pub-
 lished  in  Notification  No.G.S.R.
 -  (E)  in  Gazette  of  india
 dated  the  20th  September,
 1991 together with  an  explana-
 tory  memorandum.

 ण  5.0.  610  (६)  published in  Ga-
 Zette  of  India  dated  the  19th
 September, 1991  together  with

 Library,  See  No.  LT-  899/91]

 (8)  Acopy  ofthe  Income-tax  (Eleventh
 Amendment)  Rules,  1991  (Hindi
 and  English  versions)  published  in
 Notification  No.  S.0.652  -  क
 Gazette  of  India  dated  the  27th
 September.  1991  under  section -
 ofthe  Income-tax Act,  1961.[Placed
 in  Library,  See  No.  LT-  901/91]

 MAN  KHURSHEED):  |  beg to  lay on  the

 Table  a  copy  each  of  the  following  Notifica-
 tions  (Hindi  and  English  versions)  under
 sub-section (3)  of  section  17  of  the  Export
 (Quality  Control  and  inspection) Act,  1963:-

 (1)  The  Export  of  Black  Pepper  (Qual-
 ity  Control and  Inspection)  Rules,
 1991  in  Notification No.
 5.0.  1311  in  Gazette of  India  dated
 the  11th  May,  1991  together with  a
 cerrigendum  thereto  published  in
 Notificatin No.  5.0.  2489  dated  the
 5th  October,  1991.

 AGRAHAYANA  15,1913  (SAKA)Business  of  the  house  610.0

 ्
 The  Export  inspection

 (Director)  Recruitment  Rules,  1991

 (3)  The  Export  of  Turmeric (Quality

 September, 1991.

 (4)  The  Export  of  Ginger  (Quality

 S.O. 2395 in Gazette of Indi the 28th September, 1991.

 (5)  The  Export  of  Frozen  Fish  and

 the  28th  September, 1991.

 (6)  The  Export of  Canned  Fish  and

 S.0.2397  in  Gazette  of  Indiadated
 the  28th  September,  1991  {Ptaced
 in  Library, See  No.  LT-  902/91]

 13.05  hrs

 {English}

 THE  MINISTER OF  PARLIAMENTARY
 AFFAIRS  (SHRI  GHULAM  NABI  AZAD):

 With  your  permission, -  [rise  to  announce


